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Title : Need to withdraw the circular issued by the UGC to Aligarh Muslim University.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Speaker Sir, how is that your directions are being flouted? When
| took this matter up, the Minister on your direction agreed to call the Vice-Chancellor of the Aligarh Muslim
University at Shastri Bhawan to discuss the issue and settle the matter. But till this date they have not done it. This
is an insult to the House and an insult to your direction.
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SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, as a disciplined Member, | have given a notice for raising a matter
after the Question Hour. But you have dispensed with that. Therefore, may | raise the matter which was mentioned
there because | am committed to these people from Aligarh Muslim University? | do not want to take much of your
time.

A great agitation is going on and a great resentment is there. There is a feeling that there is a deliberate attack on
the minority character of this great institution. They have organised a march and are coming here. There was a
direction by you to the hon. Minister to make a statement. That was on the 22" December, 2003. | have got the
debate with me but no statement is forthcoming. Tomorrow the House is adjourning and the 13! Lok Sabha is also
ending day after. Therefore, kindly see that today itself -- when they have come here -- the Minister should make a
statement and make their position clear. So, that is my demand. Kindly direct that your direction should be carried
out.



